service and presently working as K esTeThe
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{Assets In joint name indlcating the extent of joint owners hip will also have to be
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Ty e
gr. | Deseription “T8elf | Spouse Dependant-1 | Dependant-2 Dependant-3 |
No. . Name(S) Nama Name | Etc Name
(i) | Cash
(il) | Deposits In
Banks, Financial
Institutions And
Non-Banking
Flnancial
Companies
(i} | Bonds, | ¥
Debenturas and
Shares In — o s s .
comipanies _
S WS T B SECI—
i {iv) | Qther financlal LTC i L C 1
institutions, ; ; -
NSS, Postal Wm)_ Pty — k
Savin
Pol‘scmgss ; ;-KIC(': &t. 7557 QU o2 3’._
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(v} | Motor Vehicles 2
(details of !‘_ﬂfj‘i:;—m . L o
| make, etc.) Potteny v
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(vi) | Jewellery (give |
details of t - )ES?—‘ ﬁ\r\/ —
welght and o . 8\'1_._ Lo
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i —
{vii) | Other assets, |
such as values ’T‘\f . B =
of claims / FreezZ il =
interests A< et . | 3

e

Note: Value of Bonds [ sh
Exchange in respect of listed companies and as

companles should be given.

* pDependant here mMeans a perseh

employes,

ares / Debentures as per

substantially dependent on the income

the latest market value in Stock
per books in the case of non listed

of the
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[Note: Properties in jolnt ownership i
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Nama(S)

i)

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market valug

| Dependant-1
Name

Depandant-2
- Hame

Dependant-3 |
_Etc. Nams

(i)

Non-Agricultural Land

- Location(s) L.

- Survey number(s)

- Extent (Total
measurement)
-Current market value
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(i)

- measuremaent) i

Buildings (Commercial
and residential)
Location(s)

= Suryvey fdoor
number(s}

- Extent (Total

- Current market
value E

V) |

Houses / Apartments,
atc,

- Location(s)

- Suryey fdoor
number(s)

- Extent (Total
measyrement)

- Current market
value

(v)

Others (such as
interest in property) !
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o S |
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1 give herein below the details of my liabilities / overdues
institutions and government dues:-

[Note : Please give separate detalls for each item)

to public financial

st
| N

Description
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ingtitutions

(1) Loans from Banks___

Fiome & address of Bank /

Financial Institutions(s) /
_Department ()

Amount sutstanding 2s
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{ii} Loans from financial

(iil) Government Dues:

{(a) dues to departments
dealing with government
accommadation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity




(d) dues to departments
dealing with tele, hones
(e} dues to departments
dealing with government
| transport (including
aircraft ang helicoptars)
| (F) Other dues, |f any

() Income Tax inciading
surcharge [Also indicate

the assessment Year upto ™)y
5} Which Income Tax Return | 10% Pord

| flled. Give also Parmanant € gYoys/ f
! i Number (PAN)) | s o fCozp LAY
! (i) Wealth Tox [Also
indicate the DESEESent :
Year upto which Weaith R
i i;'filé,.@_liﬂ_;_f“ﬁ___fii%%l e S
! [ (i) Sales Tax [Oniy i 1
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Dusiness) = © —t e -
_ v Pro ety Tax e e o
L. Eersonal Daty)
i = ry e
GPF{CPFTPRAN No, . LP—,—SLQL;}_ 295 b
Gender = ] Ei [ (MEy
Date of Birtn (DD/MM/YYYY)

Class/Group - i
LB = (A/B/C)
Cadre A 7 e
INMEelive Codre Blp. pajms
{Full Name 5. B.A.5 -Bihar Administrative Service,

B.5.5 - Blhar Secretarlat Sarvice etc.)

Heme Districy ; Ao

L

I hereby declare that the above datails are true to the best of my
knowledge ang beilief,

Signature bee#a[;fcum
Name of Employee: Aﬁg‘pﬁ%&ﬂm\jﬁ& .

Place:..ﬂg"..i.?,.,,”&h.,... De:-;lzgn.at.ran:...,’ﬁft‘%@igw.ﬁ..,................:
oate:...[. 57 022021 Department:. 37E14, UMDHAeY a1/ porma
Note; Plaase sign each Page of the declaration, Asset dacia:rutlon form

must be in A4 size white paper with computer typed (single side)
in prescribad format,



